- 'CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENEH

D.A.NO, 547/93

Friday, this the 5th day of November, 1993

CORAM | | ‘
| HON'BLE MR JUSTICE CHETT(R SANKARAN NAIR, VICE CHAIRMAN

- HON'BLE MR PV VENKATAKRISHNAN, ADMINISTRAT IVE MEMBER

K N Bhuvavendran,
Kuruppam Veedu, Ea;anamadam,
Vadakkummuri, Kumbalanghi,

Kochi=-7 " Applicant
By Advecate M TA Rajan
" Vse. :

1. The Secretary to Government of India
Ministry of Labour, New Delhi.

2. The Flag Officer Commanding=~in-Chief

Headquarters, Southern Naval Command,
Kochi,

3. The Base Victualling Officer,
Base Victualling Yard, Naval Base,
Kochi,

By.Advocatevﬂr €N Radhakrishnan, ACGSC

B8R DER.

Ehettur Sankaran Nair (J), UicQVChgigman

‘ i Learnedﬁcaqpse;~fqr 9pp;icaht.sgbmitg thét th;-
.applicaﬁt'héélresorteé,to-an alterﬁative ¥emedy, aﬁd
that it ig unpecessary to consider this appliéation furthér.
2 ' We record the submission, ;nd dismiss the éppligation,

as not pressed, without expressing any opinion on mﬁrits.

No costs.

Date he 5th NOVember, 1993,

B -,
PV VENKATAKRISENAN - CHETTUR SANKARAN NAIR(J)
ADMINISTRATIVE MEMBER VICE CHAIRMAN.
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